National Company Law Tribunal ITEM NO : 10
Allahabad Bench
CP No. (IB) 389/ALD/2019

ATTENDENCE - CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 17.01.2020
NAME OF THE COMPANY: Prayag Polytech Pvt Ltd V/s MD Plastech Pvt Ltd
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CP NO. (IB) 389/ALD/2019
Sh. Sagar Mehrotra alongwith Sh. Vinayak Mittal, Advocates for the

petitioner/operational creditor and Sh. Shadab Alam, Advocate for the

respondent/corporate debtor are present.

Learned counsel appearing for the respondent states that the counter affidavit is
under preparation and the same shall be filed within one week, thereafter petitioner

h&ﬁl file rejoinder, if any.
Accordingly, put up on 07.02.2020.

Dated: 17.01.2020
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(Justice Rajesh flayal Khare)
MEMBER (J)



